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£ 30 Million Loan from U.K. 

+ r ,s:lri P. Ve!lkatallubbaiah: 
"I Shri N. R. Luskar: 

Sari OAkar~al Berwa: 
., ~ Silri Yasllpal Singh: 

I Shri Bisba!lChander Seth: 
I SI~ri S·dl;~~".';~1r Prasad: 
L S~lri P. C. D"o 5hanj: 

Will th.:! Mini"tcr of F1nallce be 
pleas~d to state: 

(a) whether Britain has agreed to 
give r 30 m:llian loan to our country 
to meet urgent requirements for 
Industrial Development; and 

(b) if so, which industrial pr:>jects 
lITill be financed by this loan? 

The Deputy Minister in the Minis-
try oi Finance (Shrimati Tarkeshwari 
Sinha): (a) and (b). 'fhe:re has been 
recently no olTcr of such a loan from 
thc U.K. authorities. An agrecment 
for a credit of £ 3.5 million (Rs. 4.67 
crorcs) was signed with the U.K. Gov-
ernment on 9th April, 1963 for pur-
chase of steel and furt.her British 
assistance fnr 1963-64 will be indicat-
ed after the Consortium meeting to be 
held towards the end of this month. 

Shri P. Venkatasubbaiah: May I 
know whether our third Plan require-
ments have been fully assessed and 
!lIsa the foreign assistance nceded and, 
if so, what percentage of the loan 
that is being sanctioned by U.K. rep-
presents the foreign exchange to meet 
our industrial requirements? 

Shrimatj Tarkeshwari Sinha: The 
foreign exchange requirement so far 
as this Government is concerned has 
been assessed more or less and is 
being assessed continuously. So far 
as those Governments are concerned, 
the requirements for the year 1963-64 
will be indicated at the next consort-
ium meeting, as I said in my reply 
to the main question. The meeting is 
to be held on the 30th April, 1963. 
There will be a second session of the 
consortium in May, and the whole re-
quirements of our foreign assistance 

for 1963-64 wilJ be assessed in that 
!Deeting. 

Shri P. Venkatasubbaiah: May I 
know how the interest chargen by 
this Government compares with the 
interest charged by the other Gov-
ernments? 

The Minister of Finance (Shri 
Morarji Desai): Interest char~d by 
thi:; Government or to this Govern-
ment? 

Shri P. Venkatasubbaiah: By ~he 
United Kingdom Government. 

Shri Morarji Desai: The ;nterest 
charged by the United Kingdam is 
higher than the interest charged by 
some other Governments. 

Shri Tyagi: Have the Government 
fixed a ceiling beyond which they 
would not incur any foreign loans? 

Shri Morarji Desai: No ceiling has 
been put. The only ceiling is its LoBC-

fulness. 

Gold tor Industry 

"835. Shri S. N. Chaturvedi: Will 
the Minister of Finance be pleased to 
state: 

(a) whether as a result of the Gold 
Control Order and consequent scarcity 
and high prices of liquid gold, the 
Glass Bangle Industry has suffered 
heavily leading to closure of several 
units and retrenchment in others; and 

(b) if so, the steps Government pro-
pose to take to remedy this? 

The Deputy Minister in the Minis-
try of Finance (Shrlmati Tarkeshwari 
Sinha): (a) and (b). No grave or in-
tractable problem, involving large scale 
unemployment, appears to have arisen 
in the Glass Bangle industry as a 
result of the promulgation of the 
Gold Control rules. Manufacturers of 
liquid gold which is used in the Glass 
Bangle industry are, however, being 
given special permits by the Gold 
Board for the purchase of gold from 
licensed dealers. 




